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Policy for  wheat (Statement)

MR. SPEAKER: . . Don’t re­
cord.

(Interruptions)**

MR. SPEAKER: The debate on
agriculture will come m soon . . .
Don’t record.

(Interruptions) * *

SHRI K. GOPAL (Karur): Then
why should he make a statement now?

MR. SPEAKER: I cannot stop him. 
Don't record.. .

(Interruptions) * *

MR. SPEAKER: It is not possible 
to record twenty Members at the 
same time You can raise it at the 
tune when the Agriculture Ministry 
Demands are taken up in a day or so.

Nothing will be recorded until you 
tell roe which rule is broken.

fvrt^sr *tt *$t $  1 m  s m t  
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(Interruptions) **
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*r  1% vz J tm r tt  w* f r  f ^ T R t  * t  ^
VhTJT

MR SPEAKER; It is no point ol 
order. You can raise these points at 
the time ot the debate.

(Interruptions)**
13.00 hn.

MR. SPEAKER: Don’t record.
(Interruptions) **

MR. SPEAKER: It does not come 
und^r xule 389. Don’t record.

(Interruptions) * *

ffot recorded.

MR SPEAKER: Now, Motions for 
Elections to Committees.

13.02 hrs.
ELECTIONS TO COMMITTEES 

(1) Estimates Committee
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MR SPEAKER The question is

‘That the members of this Hou e 
do proceed to elect in the manner 
required by sub-rule (1) of Rule 
311 of the Rules of Procedure ai.d 
Conduct of Business in Lok Sabha, 
thirty mom tiers from among them­
selves to serve as members of the 
Committee on Estimates for the 
term beginning on the 1st May 
1978 and ending on the 30th Apnl 

”
The motion was adopted.

( u )  P u b i i c  A c co u n t s  C o m m it t e e  

SHRI GAURI SHANKAR RAI 
(Ghazipur) I beg to move-

“That the membeis of this IIou e 
do proceed to elect in the manner 
required by sub-rule (I) of Rule 
309 of the Rules of Procedure and 
Conduct of Business in Lok Sabha, 
fifteen members from among them­
selves to serve as members of the 
Committee on Public Accounts for 
the term beginning on the 1st May,
1978 and ending on the 30th April.
1979.”


